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(b) f5c </../Vu6P J8p?c  ̂  I___
taken: e oaen

(I) No excise duty la 1% ̂  on 

yarn in hank form in wh  ̂lt 

consumed by the handicap indus_ 

try for counts less than 29 «r/ and 
for 29 Nt and above the fates (t 
duty have  been  fixed  at  levelff 

lover than the corresponding rates 

of yarn  in non-hank form tn whjcb

yarn  is  consumed ,i)v  tĵ,  ^
sector.

(2) A  rebate  is given  ̂  jj,e

sales  of  handloom cloth

by the Co-operative sector a(. y,e 

rate of 5 paise per Rupee- special 
additional rebates are also auow. 

ed on the sales of handlooî C|0th 

during specific' periods in a veer.
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the Minister /< e|uu6q♦c be nleased t0 
State:

(a) the duties and responsU)j]j{jes of 

the  attendants provided for Ist ciass 

compartments on the Railway,..

(b) whether there  have êen any 

complaints about their tailur̂ tQ ĵs. 

charge their duties and respo>jsjbjutjes 

to the satisfaction  of the  travelling 
passengers; and

(c) if so, the steps taken to ,mprove 
their service?
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(b) if so, whether Government pro­

pose to provide composite 1st class and 

third class three-tWr coaches for these 

personnel to lessen their anxieties dur­

ing travel: and

(c) if not, the steps taken to provide 

to these personnel travel'ins facilities 

similar to those available to the Rail­

way stall?

The Minister ot Kailways (Shri C. M. 

Poonacha):  (a) A small  number  of 

Armed  Force Personnel  travel  dally 

from Secunderabad to Delhi but it is 

not true that they face acute shortage 

of accommodation for their facilities in 

third class sleeper  and third  class 

coaches.

(b) There is no sich proposal.

(c) No special facilities in regard to 

train accommodation have been provi­

ded for Railway staff.  The following 

reservation quotas have been allotted 

for the use of Defence Personnel ex- 

Hyderabad Bnd Secunderabad to New 

Delhi/Delhi:—

Train No.  Fint Clots III K<%qc
(Zfaut/

19, Dn. Ilyderabad-
Kasipct Bxp./z; Dn.
G. T. Espcess (In
through coaches)  4 20

48 Dn. Hyderabad*
Puri Fast Passenger!
17 Dn. Madxas-ucuii
Janst*  Express (In
through coach)  — 20
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